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(b) if so, the terms and conditions
of this credit; and

(c) if not, when it is likely to be
finalised?

The Minister of Finance (Shri
Sachindra Chaudhuri): (a) and (b).
No Sir. The terms and conditions of
the credit are yet to be setiled.

(c) This would be done with either
by an Indian delegation  visiting
Sudan or a delegation from their side
coming  India. The dates for this
have not yet been fixed.

Bridging up gulf between need and
achievement

*602. Shri P, R. Chakraverti:
Shri Bibhuti Mishra:
Shri K. N, Tiwary:

Will the Minister of Planming be
pleased to state:

(a) whether Government recognise
the fact that there wags intense public

discontent because of the wide gulf
between need and achievement;
(b) if so, the steps taken by the

administration to bridge the gulf; end

(¢) how far the administrative
machinery has been geared to the
urgency of the situation, created by
the non-fulfilment of the minimum
necessities, which the people of India
were entitled to, even after 18 years
of the achievement of freedom?

The Minister of Planning (Shri
Asoka Mehta): (a) to (c). The whole
process of Planning is directed to-
wards Taising the living standards of
the people over a period of time.
Each Five Year Plan has taken us
nearer to this goal. The basic objec-
tive of the Fourth and Fifth Plans is
to provide opportunities of employ-
ment to all who seek it and to ensure
a minimum Jevel of living to every
family in the country by the end of
the next ten years or so.

The Government of India have
recently set up the Administrative
Reforms Commission to examine the

Written Answers 6074

public administration of the country
and to make recommendations for its
reform, and reorganisation where
necessary. ln making its recommen-
dations, the Commission will give con-
sideration to the need for making
administration a fit instrument for

achieving social and economic goals
of development.
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Economy in Expenditare

*604. Shri Harl Vishnu Kamath:
Shri Bhagwat Jhy Aszad:
Shri M. L. Dwivedi:
Shri 8. C. Samanta:



6075 Written Answers
Shri Subodh Hansda:
Shri P. C. Borooah:

Will the Minister of Finance be
pleaged to refer to the reply given to
Starred Question No. 178 on the 11th
November, 1965 regarding economy in
expenditure and state:

(a) whether the Committee headed
by the Cabinet Secretary to review the
activities of different Ministries has
submitted a report;

(b) if so, its main findings and re-
commendations; and

(c) whether the Report will be laid
on the Table?

The Deputy Minister in the Minis-
try of Finance (Shri L. N. Mishra):
(a) No, Sir. The Committee was not
required to submit a formal report to
the Government. But the budget esti-
mates of the Ministries for 1966-67.
particularly the non-plan portion,
were framed on the basis of the con-
clusiong of the Committee reached
after discussion with the gecretaries of
the administrative Ministries.

(b) and (c). A statement js laid on
the Table of the House. [Placed in
Library. See No. LT-5785/66]

Retail Prices of Commodities

*605. Shri Madhu Limaye: Will the
Minister of Finance be pleased to
state:

(a) whether Government have com-
piled statistics about the increase in
the retail prices of essential commo-
dities like cereals (open murket),
kerosene, pulses, edible oils, sugar
and cloth during the period from
September, 1965 to February, 1966;

(b) whether Government have
noticed any big gap between the
prices fixed by Government wmanu-

facturers and the actual prices paid
by the consumers; and

(¢) if so, the action proposed to be
taken to remedy the situation?
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The Minister of Finance (Shri
Sachindra Chaudhuri): (a) to (c). In-
formation is being collected from the
concerned authorities.
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Power Rates of Public Sector Power
Undertakings

*607. Shri Mohammag Elias:
Dr. Ranem Sen:
Shri S. M. Banerjee:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether it is a fact that most of
the public sector power supply under-
takings in India have recently in-
creased their power rates substantially
with g view to increase their earnings
as per recommendations of the Venka-
taraman Committee; and





